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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Wednesday, 21 March 2018 / 30 Phalgun 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Questions Hour :

Starred Questions No. 41, 42, 45 to 50 & 52 to 55 were asked and replied to. Replies to
Starred Questions No.43, 44, 51 & 56 to 60 and Un-Starred Questions No. 115 to 187 (except
180,181, 182 & 184) were placed on the table.

Replies to Unstarred Questions No. 180, 181, 182 & 184 were not received from the
concerned departments.

The Hon’ble Minister of Transport assured that he will give clarifications on the replies to
Starred Questions No. 41, 48, 49 & 52 pertaining to the Transport Department on Friday, 23
March 2018.

Statement by Hon’ble Deputy Chief Minister :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister made a statement regarding suicide by
a girl student of 9™ Class of a private school situated at Mayur Vihar, Delhi on 20 March
2018.

Shri Vijender Gupta, Leader of Opposition also expressed his views.

Hon’ble Deputy Chief Minister stated that apart from the investigation by the police
authorities on the allegations of molestation he had also issued order for an inquiry to
ascertain the circumstances due to which the student committed suicide.

Special Mention(Rule-280):
The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri S.K. Bagga

2. Shri Manjinder Singh Sirsa
3. Shri Jitender Singh Tomar
4. Shri Naresh Balyan

5. Shri Gulab Singh

(4.00) Shri Vijender Gupta, Leader of Opposition raised the issue of lack of Quorum in the
House.
Quorum Bell was rung.
Quorum completed.
The Chair also expressed his anguish over lack of quorum in the House. He directed Chief
Whip and all other Members to ensure adequate presence in House.

6. Shri Vijender Gupta

7. Shri Jagdish Pradhan

8.  Shri Mohinder Goyal

9. Shri Ajay Dutt

Shri Vijender Gupta, Leader of Opposition requested the Chair to allow Shri Om Prakash
Sharma, Member of BJP to take part in the proceedings of House as he was suspended for
remaining part of the session on 19 March 2018.

The Chair requested the House to take decision in the aforesaid matter.

Shri Saurabh Bharadwaj, Shri Pankaj Pushkar, Shri Ajay Dutt, Shri Somnath Bharti, Shri
Vishesh Ravi, Shri Sahi Ram, Shri Mohinder Goyal and other Members of Ruling Party stated
that the aforesaid matter be considered only if Shri Om Prakash Sharma tendered apology.

The Chair adjourned the House upto 5.00 PM for tea-break.

House reassembled.
Hon’ble Speaker in-Chair.

Presentation of Outcome Budget :
Shri Manish Sisodia, Hon’ble Deputy Chief Minister presented the Qutcome Budget of

NCT of Delhi.



8. 5.50PM Calling Attention (Rule-54) :
Shri Pankaj Pushkar called the attention of Hon’ble Deputy Chief Minister regarding
‘alleged leak of question papers and mismanagement of Staff Selection Commission and
harassment faced by the students of Jawaharlal Nehru University, Delhi’.
He also moved the following Resolution with the leave of the House :
“The Legislative Assembly in its sitting held on 21 March 2018 resolves and requests
Government. of India that :
1. A time bound inquiry under the supervision of sitting bench of Hon’ble Supreme Court
be conducted by Central Bureau of Investigation pertaining to the examinations held
by Staff Selection Commission and the procedures adopted by it during the year 2016
to 2018, and
2. The Govt. of India should also issue a white paper regarding status of unemployment
and the employment/Government jobs provided during the last four years.
The following Members also expressed their views :
1. Shri Vijender Gupta, Leader of Opposition
2. Shri Saurabh Bharadwaj
He also moved the following Resolution with the leave of the House :
“The Legislative Assembly in its sitting held on 21 March 2018 resolves that :
Whereas, students of the Jawahar Lal Nehru University have filed complaints of sexual
harassment and molestation against JNU Professor Mr. Atul Johri;
This House, therefore, condemns the lethargic attitude of Delhi Police in not taking
prompt action on the complaints of the students as a result of which the students had to
resort to protest and gherao the Police Station to get their complaints heard & acted upon
by the Delhi Police; and
This House also resolves that the Government of Delhi should extend all possible
assistance to the victims including legal assistance by appointment of Special Public
Prosecutors and counselling through its Women & Child Welfare Department and Delhi
Commission for Women.”

Shri Manish Sisodia, Hon’ble Deputy Chief Minister made a brief statement.
The Resolutions moved by Shri Pankaj Pushkar and Shri Saurabh Bharadwaj were put to vote
and adopted by voice-vote.

9. 6.20PM The Chair adjourned the House up to 12.00 Noon on Thursday, 22 March 2018.

Delhi C. Velmurugan
21 March, 2018 Secretary
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